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SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI JOHN BRITTAS (Kerala): Sir, | also associate myself with the issue raised by
the hon. Member.

Most polluted cities in the country

DR. L. HANUMANTHAIAH (Karnataka): Mr. Chairman, Sir, | thank you for giving me
this opportunity. Sir, according to the World Air Quality Report..

MR. CHAIRMAN: One second. You have two minutes because there is one more
Member, who is associating.

DR. L. HANUMANTHAIAH: According to the World Air Quality Report released by
IQAIr, the microscopic PM 2.5 pollutant is 58.1 micrograms per cubic meter, which is
more than the WHO air quality standards. Delhi is the worst which ranks fourth
globally polluted city, and twenty times above the WHO quality. In the top ten-fifteen
more polluted cities globally are in India. The list of 100 more polluted cities, 63 are in
India, which is very scarring and we have to be very careful and take action on this.
Sir, the Report says that the residents of Delhi, Lucknow and surrounding cities, have
their life expectancy a decade less because of this air pollution. Otherwise, they
would have lived one decade more than what they are living now. So, this is the
report. In all metro cities of the country, except Chennai, the air pollution levels in the
vear 2021 is expected to be more than the other cities in the country. The economic
cost of the crisis in India is estimated to be 150 billion US dollar. That is what is
expected. The major problem is the vehicular emission and industrial pollution. |
request the Government that at least they should ensure that in all metro cities, the
CNG is made available so that the pollution comes down. Planting of trees should be
made mandatory. This is what my request is. Thank you.

SHRIMATI MAUSAM NOOR (West Bengal): Sir, as my colleague has already gave
out many a data, | would like to add that in India, Bhiwadi in Rajasthan, closely
followed by Ghaziabad in Uttar Pradesh, occupy the first and second most-polluted
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cities. In the list of most polluted countries in the world, India ranks the fifth. It is very
alarming that the level of PM 2.5, a marker of the severity of pollution, is hiked
throughout the country with no city in the country meeting the safe limit of 5
micrograms per cubic metre. Sir, a recent report has revealed that the air pollution
will reduce the life expectancy of 40 per cent of Indians by nine years causing one
death every minute. Every citizen of the country has a right to clean air. Therefore, |
request the Government to take adequate measures to improve the air quality of the
country. Thank you, Sir.

DR. V. SIVADASAN (Kerala): Sir, | associate myself with the issue raised by the hon.
Member.

DR. AMEE YAJNIK (Guijarat): Sir, | also associate myself with the issue raised by the
hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Mention made by the hon. Member.

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Sir, | also associate myself with
the issue raised by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI John Brittas (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.
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SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the issue raised
by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. FAUZIA KHAN (I\/Iaharashtra): Sir, | also associate myself with the issue raised
by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
issue raised by the hon. Member.

SHRI BIKASH RANJAN BHATTACHARYYA (West Bengal): Sir, | also associate
myself with the issue raised by the hon. Member.

SHRI G.C. CHANDRASHEKHAR (Karnataka): Sir, | also associate myself with the
issue raised by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.
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DR. SANTANU SEN (West Bengal): Sir, | associate myself with the issue raised by
the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the issue raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the issue raised by
the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Mention made by the hon. Member.
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